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11. MOlltecatinilAmmoniaSynthes;s plant: 

Relri,geration unit of Chemical Con
aCtion -Corporation Plant, COat removal 

section. Montecatini -Cooling rower, Yard
p' . and MisceUanepus equipment 
o some sectio.ns of .chemical ~Constr.uc
tion Corporation Plan~, semi-water gasl 
lean gas plant. 

(b) These equipments are of no use 
to Fertilizer Corporation of India 
Ltd. However, The Fertilizer (planning 
& ili)evelopmcnt) India Limited are examin
ing whether. they could be utilized by 
them for Research and Development Work. 

(c) No, Sir. 

d) and (e): The ·question of disposal of 
tbese equipments would arise only if 
Fertilizer (planning & Development) India 
Ud., come to the conclusion that 
they do not need tbem for th.eir Re
search and Development Work. 

\'ictimisation.bf Co • ry ~ement 

H92. smu HAN AN MOLLAH: will 
the Mioister of ENERGY be pleased t state: 

(a) whether Government have receiv.ed a 
telegram dated 12th October, 1981, from 
CoUi~ Mcudaor Sabha of India (CITU) 
reaardi~ the victim.isntion activities pursued 
by ~e colliery management; and 

(b) if so, details f action taken by 
Government to top such vjctimisa rion '? 

THE MINISTER OF STAT IN THE 
MINIS Y OF ENE GY (SHRI VIK

AM MAHAJAN): {a) Ye sir. 

(b) The informa tion is being col1ected 
a win .be laid on the Table of the House. 

Facilities To Radio And T.V. 
Artists 

1393. HRJ A.-C. DA S : will the Minis
ter d NFORMATION AND BROAD-

1\. TING be pleased to state : 

(a) Whether his Ministry has a proposal 
to provide some additional facilities to the 
r dio and television artist as are given 
to Central Government employees; 

(b) If RO, what are the additional facilities 
pro d to be given t them; 

(c) when tho~e facllitie .are going t 
be provided; and 

(d) the detail thereof? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI V ASANT 
SATHE (a) to (d) : Staff Artists of both 
All India Radio and Doordarshan are 
contJ.'act employees and are in receipt of 
benefits as are admissible ta .regular civil 
ervant of the Central ~emment In.. 

eluding gratuity excepting peDsioDaGY 
benefits in lieu of which these Staff Artists 

!Hre entitled to the ContributoI}' P ovidLw.t 
Fund benefits. However, in order to 
make them entitled for pensi~ bellefits, 
a proposal is under examination of a Minis
terial ommittee to work out a specific 
cherne for this purrose. A scheme has been 

drafted f r the con ideration ofihe Minis
terial Committee and orders would is we 
after the Scheme approved by the Minis
teria I Committee is final1y accepted. 

Revision of Timings 

1394. SHRl S. MURUGAIN: Will the 
Minister of COMMUNICA,.TION be pleas
ed to refer to the replies given to Uostarred 
Questio S o.s. 2772 on ,8th December. 
J980, 3709 on 16th MarcQ, 1981 and 4225 
on 15th SeptemaeI. 1981 regarding 
revision of timings and tate: 

(a) whether tbe demand of revision 
of timings has since been aNeed ~o 'by 
the Department; 

(b) if not, the specific re~sons for such 
a Jong time taken by the Department to 
a rrive at a deci ion in this r-egard; and 

(C) what acticn goverflnwr are taking 
to expedite tbe decision in the rna tter ? 

THE MINISTER 0 STA T£ IN Tf{E 
MINISTRY OF COMMUNlCATlONS 
(SHRI KA TIK. '(}IlAON~ {a~ to -(0) .= 
Tentatively it has been dec1ded to permIt 
Departmental Stamp Vendors and Extra 
Departmental Stamp V.endoIs to lOp-
sale of stamps 30 8!ld IS minutes befQr~ 
the close of their daily duty. on an experl
menta} ba is in selected post offices. A 
general decision in the matter wJ1J be taken 
on n evaluation of this experiment. 

Number of ertiliul' Plants in the
uotry 

1395. SH I HARIHAR SOREN: 
Will the Minister of PETROLEVM, 
CHEMICALS AND FERTILIZERS, 
be pleased to state: 

(a) the total number of fertilizer plants 
set up in different Stat . 

(b) places where the are· l~ted;.. 




